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Halt statiom at Ramganj

2509. Shri Rananjai Singh: Will
the Minister of Railways be pleased
to state:

(a) whether it is a fact that the
Railway Officials made an enquiry
in regard to the setting up of a sta-
tion at ‘Ramganj’ between Khun-
daur and Piparpur stations on Alla-
‘habad-Sultanpur-Faizabad line;

(b) if so, the action being taken
thereon; and

(c) if there be delay in setting up
the station, whether a halt station
would be made there?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) to (c). Initially it was
proposed to provide a flag station at
the site, but on account of difficulties
in the acquisition of land, the ques-
tion of providing a train halt is now
under examination.

Reclamation of land in Tripura

3510. Shri Biren Dutta: Will the
Minister of Food amnd Agriculture be
pleased to state:

(a) whether, in Srinagar area of
Sadar division of Tripura, land was
given to jhumias for reclamation;

(b) whether the tribals have re-
claimed the land;

(c) whether jhumia aid has been
assured to them;

(d) what is the reason for delay
in payment of jhumia aid to them;
and

(e) what steps Geovernment pro-
pose to take to expedite the pay-
ment of aid?

The Minister of State in the Min-
istry of Food and Agriculture (Dr.
Ram Subhag Singh): (a) to (e). The
required information is being col-
lected and will be placed on the Table
of the Sabha as soon as available.

Derailment of Goods Train near
Quilon

3511. Shri M. K. Kumaran: Will
the Minister of Railways be pleased
to state:

(a) whether it is a fact that a
goods train was derailed near Quilon
in Southern Railway on the 1st
June, 1962; and

(b) it so, details
accidemt?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) and (b). At about 8:10
hours on 1-6-62 while No. 4247
Down goods was on the run between

regarding the





